SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERSOF SASTRA ROBOTICS INDIA
PRIVATE LIMITED

Name Of Corporate Person

Sastra Robotics India Private Limited

Date Of Incorporation Of Corporate Person

19/08/2013

Authority Under Which Corporate Person
Is Incorporated/ Registered

RoC-Ernakulam

Corporate Identity Number / Limited
Liability Identity Number Of
Corporate Person

U31900KL2013PTC034784

Address Of The Registered Office And
Principal Office (If Any) Of
Corporate Person

XXI/536-C1, AMS Building Kaipadamughal,
CUSAT PO, Ernakulam, Cochin, Kerala, India,
682022

Liquidation Commencement Date Of
Corporate Person

23-12-2024

Name, Address, Email Address, Telephone
Number And The Registration Number Of
The Liquidator

Name : Madhusudhanan EP, Address : Embram
Madam, Nettoor PO, Ernakulam, 682040.,
Email id: epmadhusudhanan@gmail.com
Telephone : 8089359964

IBBI Reg.no:

IBBI/IPA 002/IP-N01163/2021-2022/13856

Last Date For Submission Of Claims

22-01-2025

Notice is hereby given that the SASTRA ROBOTICS INDIA PRIVATE LIMITED

has commenced voluntary liquidation on 23-12-2024

The stakeholders of SASTRA ROBOTICS INDIA PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 22nd January, 2025, to the liquidator at the address

mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date :27-12-2024
Place : Ernakulam

Name and Signature of the Liquidator: Sd/- Madhusudhanan E P
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Mother, newborn escape from elephant attack

EXPRESS NEWS SERVICE
@Palakkad

A 20-YEAR-OLD who gave birth
to a baby boy en route to a hospi-
tal, and a team of health depart-
ment officials, who got stuck be-
tween a wild elephant and wild
buffaloes, had a miraculous es-
cape on Christmas morning in
Nelliyampathy.

According to health officials,
Samba, wife of Sujay Sardar, a
migrant worker living in
Seetharkundu in Nelliyampathy,
was on their way to the Nelliyam-
pathy Primary Health Centre on
Tuesday late night after she expe-
rienced labour pain. En route, the
couple informed about the wom-
an’s condition to Sudina Suren-
dran, the junior public health
nurse at the health centre.

The nurse advised the couple
to reach the Nelliyampathy Pri-

5

Mother and newborn at the Nemmara CHC in Palakkad

mary Health Centre immediately
and contacted Dr Lakshmi, the
medical officer and gynaecolo-
gist, over the phone. As per the
doctor’s instructions, Sudina and
nursing assistant Janaki made
arrangements for the delivery at
the hospital.

As 108 services were not avail-

able at midnight, Samba and her
husband, with the help of Poabs
Estate Dispensary pharmacist
Mithlaj and driver Sabu, set off
for the hospital in a Poabs Estate
jeep. However, before reaching
the hospital during the difficult
journey, the woman gave birth to
a baby boy in the jeep itself at

midnight. After reaching the Kai-
katty Health Centre safely, Sudi-
na and Janaki cut the umbilical
cord of the baby, as per the in-
structions of Dr Lakshmi.

Upon examination, it was
found that the woman’s health
condition was poor and as she
could not be moved from the jeep,
the authorities decided to shift
her to the Nenmara Community
Health Centre.

According to health officials,
Sudina and Janaki left Kaikatty
with Samba in the jeep. “Within
minutes, the jeep was blocked by
a wild tusker and it became im-
possible for the party to proceed
further. Immediately, Nelliyam-
pathy health inspector Joyson
contacted deputy forest range of-
ficer Jayendran and then the for-
est officials arrived at the spot.

Meanwhile, the health inspec-
tor had informed the Patagiri po-

lice station authorities. The wild
elephant stood firm on the road
for about two hours right in front
of the jeep. When they tried to re-
verse the jeep, they noticed a
huge herd of wild buffaloes sta-
tioned in the rear side of the ve-
hicle. During this time, the doctor
gave instructions over the phone.
With the help of forest officials,
the party waited until the ele-
phant left. The mother and the
baby could be shifted to CHC
Nemmara only after the elephant
went back to the forest after a
long time.

The duty doctor at Nemmara
CHC received the mother and the
baby and provided necessary
care. Both were later referred to
the Women and Children’s Hospi-
tal Palakkad for specialist exami-
nation and care. Hospital author-
ities said that both the mother
and the baby are doing well.

The Communist Manifesto never influenced me, my parents
did. My parents influenced me to get onto a lorry and to
explore different villages around Thrissilery

— C K Janu, co-founder of the Adivasi Gothra Maha Sabha

EXPRESS READ

Sexual assault case
against Biju Sopanam
and S P Sreekumar

Kochi: Police have registered a case
against film and serial actors Biju
Sopanam and S P Sreekumar on
the complaint of an actress, who
alleged that she was sexually
assaulted during the shooting of a
serial. Police said that one of
accused assaulted her and the
other threatened her. The case
registered at the Kochi Infopark
police station was handed over to
the Thrikkakara police for
investigation. Police sources said
the actress shared the information
about the harassment with the
Special Investigation Team (SIT)
formed after the Hema Committee
report was released. On the
instructions of the SIT, the Info Park
police registered

Wayanad Lit Fest begins
by paying tributes to MT

Mananthavady: CPM leader and
former MLA M Swaraj, said the
swell of online hatred showered on
MT Vasudevan Nair’s writing was
evidence of the power of his
literature. Speaking at a session at
the Wayanad Literature Festival on
Thursday, Swaraj said MT’s writing
had suffocated racists for decades.
“The power of words lies in its
ability to suffocate communalists,”
he said. Swaraj said that such
writing had become rarer in the
present because of the increased
backlash artists now face, not only
from the society but from the
government too. “This is a
concerning moment for our society
and a clear propaganda of the
government, yet the fourth pillar,
except some, remains afraid to raise

a case.

their voice,” he said.

THE ALL-NEW

KARNATAKA INDUSTRIAL AREAS DEVELOPMENT BOARD

(A Government of Karnataka Undertaking)
# 49, East Wing, 4th & 5th Floor, Khanija Bhavan Race Course Road
Bengaluru - 560 001. Phone No. 080-222653383 website : www.kiadb.in
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No.lADB/ENGG/PMC/EPTND-EP-13/599/2024-25

SHORT TERM NOTICE INVITING TENDER FOR

PROVIDING PROJECT MANAGEMENT CONSULTANCY SERVICES.
(Through GOK Karnataka Public Procurement Portal Only)

DIPR/CP/3973/Zen/2024-25

KIADB is inviting tender under Quality Based Consultancy System (QCBS)
as per the Karnataka Transparency in Public Procurement Act 1999 and
Rules 2000 through electronic procurement from eligible Consulting Firms
under two cover system for the following work:
Name oftheworks : Providing Project Management Consultancy Service for
the work of formation of Sub layout including formation of 24m wide roads,
18, wide roads including asphalting, construction of RCC side drains, RCC
cross drainage works, SWD, HDPE dual water supply pipeline at
Devanahalli General Industrial Area, Devanahalli, Doddaballapura Talu,
Bengaluru Rural Disrict.
The lastdate and time of receipt of tenderis : 08.01.2025 upto 4.30 pm.

Applicants May Download Bidding Documents from the E-Procurement
Portal https://kppp.karnataka.gov.in.

Sd/-

Chief Engineer-1, KIADB Bengaluru

Date: 24.12.2024

E-AUCTI

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Corporate Office: "CHOLA CREST" C54 & 55, Super B-4, ThiruViKa Industrial Estate, Guindy, Chennai-600032.

' ; od Branch Office:- 3rd Floor, Ansari Complex, D.No.459/1 to 459/40, Guruvayoor Road, West Fort, Thrissur
L (Kerala)-680004. Contact No. Mr. Thiyagarajan- Mob. No. 9940516215 & Mr. Suresh - Mob No.7994753748

AL TIi

E FOR SALE OF IM
E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 9 (1) of the Security Interest [(Enforcement) Rules, 2002,
Motica is hereby given to the public in general and in particular to the Borrower/Co-Borrower/ Morigagaor(s) that the below described iImmaovable properties
mortgaged to the Sacured Creditor, the Symbolic possession of which has bean taken by the Authorised Officer of Cholamandalam Investment and
Finance Company Limited the same shall ba referred herein afler 25 Cholamandalam Investment and Finance Company Limited. The Secured Assals
will be sald on "As is where i5°, "As is what is", and "Whatever there is” hasis through E-Auction
It is hereby informed to General public that we are going to conduct public E-Auction through website hitps:libankauctions.ind

VAEBLE P

Date: 27-12-2024, Place: Thrissur

Accaunt No, and Name of Borrower, Co-borrower, Mortgagors (Date & Amount Descriptions of the property! Properties Reserve Price
Loan Account No, HEOISS00000042675 as per All the Peece and Parcels of Immavable Property Admeasuring " Earnest Money
1. Basheer Pokkakkillath Pareekunji (Applicant),| DemMand 1359 Ares In (i SyNo.92/178-2, 0.96 Ares in Oid SyMNo | _Deposit
Door No2, Kullamangalam Juma Masid Edathiruthy,|  NoOHCR  109/478.3 405 Ares in Old Sy.No.96/2-5 5 & 4,05 Ares in Oid| Bid Increment
Iinjatakuda, Kerala-6B0703. 2. Future Enterprises| UMS 13(2) | SyNo 96/3-2 with Building No.2/79 in Edathiruthy Village, Amount
{Co_Applicant), Door Nao2 Kuttamangalam | 11-06-2024 & | Kodungallur Tatuk, Edathiruthy Grama Panchayat, Triprayar SRO, Rs.1,06,20,000/-
Edathiruthy, Innjalakuda Thrassur, Kerala-880703. |Rs.50,48,573/ | Thrizsur Districl, in the state of Kerala and Bounded as under: Rs 1062000/
3. Sumiya Basheer (Co Applicant), Pokkakkillath, &5 0N West: Property of School And Vazhy, East Property of Jagan b s
Kuliarmangalam Edathisuthy, Thrisswr, Kerala-680703. 11-06-2023 | Pokkakkiliath, North: Rivar, South: Proparty of Azeaz Pokkakkiiath,|  Rs.1,00,000/-

Mis. dClosure; Rekha - 8142000062, Email : CholaAuctionLAP@chola.murugappa.com
. For furher defails on terms and conditions please visit:- https:ibankauctions.in & www.cholamandalam.com/news/auction-notices o take part in e-auction
THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 3(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Kerala Road Fund Board

The Brihanmumbai Electric
Supply & Transport Undertaking

Request for Proposal for the Appeintment of Independent Engineer

‘.?#5 L 1u %2 Punjab State Power Corporation Limited

Kozhikode City Road Improvement Project (KCRIP)

LSGD, intends to notify tender

E-Auction Date and Time: 23-01-2025 at 11:00 am to 1:00 PM (with unlimited extension of 3 min each),
EMD Submission Last Date: 22-01-2025 (Up to 5.30 P.M.); Inspection Date: 20-01-2025 and 21-01-2025 (10.00 A.M. to 1.00 P.M.)

+ Al Interested participants | bidders are requested 1o visi the website https:/ibankauctions.in & www.cholamandalam.com/news/auction-notices
For details, halp, procedure and online fraining on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 / 6374845616,

Sdi- Authorized Officer, Cholamandalam Investment and Finance Company Limited,

KERALA SOLID WASTE MANAGEMENT PROJECT (KSWMF)
LOCAL SELF GOVERNMENT DEPARTMENT, GOVERNMENT OF KERALA
REQUEST FOR PROPOSAL
Project Director, Kerala Sclid Waste Management Project (KSWMP) under

far Hiring of the following actvibes:

Sl No

Activity

Published Data

KRFEB invites Request for Proposal from qualified experienced
firms for providing services of Independent Engineer for TCRIP 1
and KCRIP. Last date for application is 27.01.2025. For further

details, fog on to www.krfb.org.
Darar2024/1&PRD

(Regd. Office: PSEB Head Office, The Mall, Patiala-147001)
Corporate Identity Number : U40109PB2010SGC033813 | Website : www.pspcl.in
(Contact No. 96461-17659)

Tender Enquiry no.1735/Th.0p/0&M/PC-2538 Dated 24-12-2024
Chief Engineer / 0&M (P&P Cell-Il), GHTP, Lehra Mohabbat, invites E-tender
for the Procurement of Two No. Fire Tenders for GHTP, Lehra Mohabbat.,
Quantity as per NIT. For detailed NIT & tender Specification please refer
to https://eproc.punjab.gov.in from 24-12-2024 at 17:00 hrs. onwards.
Note: Corrigendum and addendum, if any will be published online at
https://eproc.punjab.gov.in
1190/GHTP-102/24-12/24/2024
16155/12/37149/2023/40218

{OF THE BRIHANMUMBAI MAHANAGARPALIKA)

TENDER NOTICE
E-tender is invited for the supply of following item.

Consuling Services for Procurement Post| 18 December 2024 |
Review for Warld Bank financed KSWMP

RFP is available at www kswmp.org and bitps./etenders. kerala govin
Interested Consuliants must submit their Proposal through the electronic-
procurement portal of Government of Kerala hittos-elenders kerala gav.in,

Telephone: (471-2333011, E-Mail: tenderkswmpi@amail.com
DoV A0 EPR D

(1) 79643 - Annual purchase of MCCB of various ratings. CEO, KRFB

Re = invited a-tenders
(2) 79439, (3) 79478,

FORT KOCHI BRANCH, TM Wibarmed Fioad
Fat Machi P Emalam, Kecaa ST,
T (434 2215467, 28131407 E malt codTiSTeanarabank com

T DEMAND NOTICE [SECTION 13(2]]

Borrowers: [1) Mr. Medisten K.J.; 231374 Kalanckal Houss, Kadebhagam Road,
Fallunhy, Emakutzm-6E2006, also residng al Vadakedhadathil House, Falarmttam
Road, Ecaknchi, Emakuiam-68.2010 (2] Mrs, Aswathi Medisten, 231 374 Kalanckal

FLUID CONTROL RESEARCH INSTITUTE
{Umaer Govermment of lngla, Ministny of Heavy Ingusinas)
KAMNIIKODE WEST, PALAKEAD — 67E 823, KERALA, IMOLA
Prona: 0491-25661 2002566206 Fax: 0491-2366326

Ermnail: purchasetifcriindie,oom, Webk: hitp: eeenw feriindia.com

A Premier Ressarch Inafifule in Fluid Flow Measurement & Conirol

TENDER

FCRI invites Tenders for "Engagement of Agency for Conduct &
Management of Computer based Examinations including online
Applications for Recruitments” from efigible bidders

through GeM Portal.

The Motice Inviting Tender is posted at www.fcriindia.com.

Note: For more datails, log on to
website https://mahatenders.gov.in

PRO/DMM/38/2024

GENERAL MANAGER

Honge, Kadebhagam  Road, Palluruthy, Emakulsm-GB2006, alsc residing a
Vadakathadathil Howse, Palamubiam Road, Edakochi, Emakulam-582010,

SCHEDULE | '
RN 1

VACATION NOTICE

Branch Office: ICICT Bank Lid. 4110,

ﬂfcm, Eﬂﬂk | Mythres Tower, Bammonhalll Mo

bain Aood Bongalore- 560068

HOTICE
Motice |8 hereby given o the applcant MODEADA MUHAMMED AMAT 1
and Co-Applicant LEEMA 1SAHAK to vooote the movable articles in th
propety arifuoied at "As described In the Loan document | property

JLEINE 5
PUBLIC ANNOURCEMENT
(Reguiifion 14 of the Insalvency amd Bankriplcy Board of indiz (Volarrtany
Ligerdialion Process) Regulalions, 2017)
FOR THE ATTENTION OF THE STAKEHOLDOERS OF SASTRA ROBOTICS INDIA
PRIVATE LIMITED
| [Name OF Coporate Person | Sasira Robatics india Private Limited ||
2 |t G Wcoeporaion Gf Coroorate Person| 19/08/2013

That Borowers . Medis o . 1

Foad, Palluruthy, Emakulam-552005, also residing 8t Vadakethadathd House,
Falamuitam Foed, Edskochi, Emakulam-832010 (2] Mrs. Aswathi Medisten,
231374 Kafanickal House, Radebhagam Road, Falluruthy, Emakulam-532006, also
residing at Vadakethadathl House, Palamuttam Road, Edesochs, Emakulam-G32010,

ARAKUNNAM BRANCH,
Olickal Buildng, Arakunnam, Emakudam-GE2313
P 04842747024,
E-maii: chdTi3{Ecanarabank.com

ra Bank 43

ot A Can;

POSSESSION NOTICE [SECTION 13(4)]
(For Immovable property)

Whereas, The undersigned being the Authorised Officer of the Canara Bark
under Secuntisation And Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 (Acl 54 of 2002} (heralnafter referred o as “the
Aoty and in exercises of powers conferred under Seclion 12 (12) read with
Rule- 3 of the Securiy Interest (Enforcamend) Riles 2002, ssued 8 Demand
Malice dated 04102024 calling upon the Borrower/GuarantonMorigager (1) Mis
Vembanad O Mills, 13478 Katimuttam, Chelhicode PO, Edakkathevayal,
Arakkunnam, Emakulam-5E82315 represented by proprsior (2) Mr. Harikrishnan
V., Chithrakarthika, Thekkumbhagom, Tripunithura, Emakulam-Ga2301., ﬂ
Mz Suja KM, Maleppilll House, Chethikode, Emakueiam-882315,, . and (4
Ms. Leelamma K. Chilhrakarhésa, Smwarva Magar, Choorakad, Tripunithors,
Emakulam-682301 , fo repay the amount mendioned in the notice, h-erﬁ o
Rs, 494497117 [Rupees Forty Nine Lakhs Forty Four Thousand Mine
Hundred and Seventy one and Paise Seventeen only) within 80 days from the
data of recaipt of the said nofica
The bomower having faded fo rﬂpaﬁ the: amount, natice is. hereby given 1o the
borrower and the public in general that the undersigned has taken possession of
the propedy described heren balow in exercise of powers conferred on him [ har
under secton 13 {4) of the said Ad, read with Ruie B & 8 of the secunly Inferest
Enforcement Rules, 2002 on this 21* day of December of the year 2024,
T borrowes in particidar and the public in general ane hereby caubonad not to deal
with the propery and any dealings wilh tha propey will be subject 1o the change of
Canara Bank, Arakikunnam Branch for an amount of Rs. 50,61,463.17 (Rupees fifty
lakhs sixty one thousand four hundred and eighty three and Palse seventeen
only} as on 30.11.2024 and interes! tharaon.
Tha bormower's ahantion 5 imaied o the provisions of Section 13 (8] of the A<, in
respect of tinse available, 1o redeem the secured assets

DESCRIFTION OF THE IMMOVABLE PROPERTY
Propedy No.1; Al thal part and Jjar-:.el of properly having a lotal extent of 5.93
Bres 1,48 Args in Re Sy, Mo 26202-1-2 & 4.45 Ares in Be, Sy No. 26272-4] (Oid
Si.' Mo, 1707}, Block Mo 24 of Thannirmukkom Norh 'u"llla?e. Cherthala Taluk,
Alappuzha Desfrict Owned by Ms. Leelamma K. Boundaries: East: Property
owned by Padmakshi; South: Propartes of Harkrishnan & Unnikrishnan; West:
Property of Mohanan & Road; North: Properies of Gopalakrishnan, Mohanan,
Shaji, Cersai [D: 200038231883,
Em,n-_e_uy_%o_,z; All that part and gaf-:el of property having a lofal extent of .05
Ares Ra 5y No 2822-4-1 (Old Sy, No: 17007, Biock No.24 of Thanmirmukkom
Marth Village, Cherthala Taluk, Alappusha District Owned by Mr.Harikrishnan,
Boundaries; East; Properly of Kollamihara Bamachandran; South: Propery of
Puikut Ramachandran; West: Propery of Geetha & way of Lesgtamma; North:
Proparty of Leslamma; Cersal ID: 200024436126,

3; All that part and parcel of property cansisting of a iotal extent of
GOT Ares In Re. Sy Mo, 200086 [Od Sy, Mo, 456/1) of Edakkattevayal Village,
Kanayannur Taluk, Emakulam Digtrict Ms. Suja & Mr Harikrishnan, Boundaries:
East: Property of Gopi, South: Property sold by Bhavani & property of Raman;
West: Propery of Raman, North: Private Road & property of Rarmans,
Cersal [D: 400009836450

Cate ;1 21.12.2024
Place | Ernakutam

[Sdf- ) Auihornsed Officer

Mame : Maghusudhanan ER Address - Embram
fadam, Netioor PO, Ermakulam, BR3040,,
Email id: epmadhusidnananggmail com
Telephang : BOB9I4H964

IBE! Reg.na:
IEE1PA-D0ZAP-W07 163202 1-2022 1 3056

B [Last Do For Submission Of Glaims__| 2-H-e20 |
NoGoe i herzy given Sial the SASTRA ROBOTICS INDIA PRIVATE LIMITED

a5 commenced volurcany kquidation on 23-12-2024

The stakeholiers of SASTRA ROBOTICS INDLA PRIVATE LINITED are IIEIEEI?' called uoon fo
submit & proof of theirclams; on or before 28nd Janeary, 2025, 10.the Buidator &t he address
mertioned against iem 7. ;

The: financial creditors shad subme thelr prood of claims by elactroneg means only, AR ot
slakehoigecs may submil the prodl of chaims in peeson, By posd or by secinons means,
Submizsian of false or misleading prooés of claim shal siract penaflies

Date 97122024
Pace ; Emakuiam

7 |Mame, Address, Emal Address, Tefephone
Bluminer And Tha Regestaion Kumber O
The Liquidatoe

Name and Signature of the Liguidator: 3d- Madhusudhanan E P

;ﬁ Bhubaneswar Municipal Corporation
Phone no. 0674-2431253, e-mail: info@bmc.gov.in

Canara Bank

No.52459/ BMC, BBSR Dated.20/12/2024
XXXXX-1I-SWMPMU-143/2024-25

NOTICE INVITING TENDER (NIT)

NATIONAL COMPETITIVE BIDDING THROUGH e-Procurement

C-1323: On behalf of the Commissioner, BhubanesWar Municipal Corporation (BMC), Dy. Commissioner
(Sanitation), BMC invites tenders through e-Procurement in conformity with terms and conditions of the
tender document in Two Bid System (Part-I): General & Technical Bid and Part II: Financial Bid /Price Bid/
BOQ) from intending bidders fulfilling the eligibility criteria and other qualifying requirements mentioned
in this tender document for "Mechanical Sweeping and Allied Cleaning of Select Road Stretches under
Package-Ill of Bhubaneswar Municipal Corporation for a period of three years "Each bid should be sub-
mitted online through the website https://tendersodisha.gov.in by eligible bidders. The bidders should have
necessary portal enrolment (Digital Signature Certificate) under e-procurement process of Govt. of Odisha in
required class/category. For queries, if any on this tender document, intending bidders may contact Deputy
Commissioner (Sanitation), Bhubaneswar Municipal Corporation, Bhubaneswar during office hours.

1. Schedule of Events:

SI. No Description
1. Period of availability of tender document for bidding.

Critical Dates

From 23.12.2024 (Time- 11.00 AM)
to Dt.22.01.2025 (Time 5.00 PM)

document covering Rs No 40/2. 7.08 Ares Lond Kochery Deshom Near k] .-_5.ut-'1E|“-':_».' Unl:la'r_".‘l'u'n'i[_:ﬁ If-urpuréte Person RinC -Frmakiam EMD: Rs. 75000/ - have: availed the following Inans/credit facilities from our Fort Kochi Branch
Koche, Korhikode, He No. 4002 Calicut 6735027 the possession of which ks Incorposaled’ Reqiskered Tender start date: 20.12.2024 Bid Closing Date: 20.01.2075 -
is taken by ICIC] Bank Limited, on 02nd-December- 2024 under section 3 |Comorae [dentity Number / Lmited IR SR TP, SV | BTN oot ruds. it a a1, Loan Nos. & Nature of Liability with interest ke of ieres)
13{4} af the SecurdtEation and Reconstruction of Financial Assets and ﬁ;:lp :|£I ri .rs. he I}‘. S A A BT T Mo VG T as oo 20,08 2024 (Exclusive of
Enforcement of Security Interest Act 2002, within the period of 7 days .:_;H IIW;?HII*!S?UI'IJH 2 L U3 S00KLEN SFTOIG4TEA : sl Panal Charges)
from the dote of publicotion of this notice Pt P 1 2T B i &
heahl : ; : e 1. | O706819028713 f Housing Loan Rs. 1.08,447.14 @.85%
e e s it ane | [P W8S The g e i | SHE01 AUS Bk Kafamatl X INVITATION FOR BID (IFB) I e e e
it bt Al i e Bl et i Copuria Pl I ), T \IREE] (LOCAL COMPETITIVE BIDDING) ES ot e o lmld Sy gt A ot b b 8 T
8 ¥ | b e Bais Sacmcity Toamriman O, |5 = H S ERAES - i | 1
Dwate : December 27, 2024 3 ; 2 s wuidation Commencement Date 05 |- . - ; z discharge your liabilities as per the tarms and conditions stipulated, the Bank
\ Place: Emakuiam SD:CETE:E?HTEEH B C:::I]E'.J[I’ﬂll.'! rGom f | 3122024 SRM e-Tender No. T-2495/MSETCLICO/ Projects /Pre-Tender hae claseiied the debt as NPA as on 18-09-2024. Henca, we hateby issus

(RFxNo. 6000001282)

MSETCL invites offers by SRM e-tendering in TWO bid system
(Techno-Commaercial Bid and Price Bid) fram the eligible ragistarad
bidders for the following work as detailed below.

"*Conversion of 110kY DCDC to 1328V DCDC line from Mayani Tap
to Dighanchi Substation [(Route Length-48.86 km) under Karad
Zone, MSETCL..

Interested bidders may oblain further information available on the

websile. https://srmetender.mahatransco.in

The date of downloading of Bid documents available on the website
isfrom 20.12.2024. Sdl-

Chief Engineer (Projects), MSETCL.

this notice 1o you undar Sactian 1302) of ha subject Act callisig upon you o
discharge the entire liabdity of Rs. 3,36,447.14 [Rupees three lakhs eighty
six thousand four hundred and forty seven & fourteen Paise nn!}rgl. a8 an
20008, 2024 with aconeed and up-to-date interest and other axpenses within sixty
days from the date of the notice, failing which we shall exercise all or any of the
rights under Section 13(4) of the subject Act

Furihesr, you are hereby resirmned from dealing with any of the secured assets
meniicned in the schedule in any manner whalsoever, without our pricr consent
This = withoui presudice to any other nohls availabée fo us undear the subgact Act
andfor any ather law in farce:

Your altention |8 inwiled 1o provisions of sub-saction {B) of Section 13 of the
SARFAESI Act, in respect of fime avallable, to redesnt the secured assets

The demand nolice had also baen issued 1o you by Regslered Post Ack due io
your last known addrass avaiabée in the Branch record.
SCHEDULE OF ASSETS: Al thal part and parcel ol the proparty hiaving a lotal axtan
of 3 Canls of land (267 Cents as per possession cenificale) along with residential
I}Luﬂﬁ in Sy, Mo. 3571 of Edakochi Milage, Kochi Taluk EI'I"'lE'.UlEII'I'lI‘,EJI‘EL"I.El]. Cramed
by isteny K J. Boundaries as per lithe dead: North: Property of Fishore, South:
Prroperty of Varghese: East: Fropety of Vanghese: West Concrete Way,

Date : 27.09.2024 (Sdi-) Authorised Officer
Flazs | Fort Kochi Canara Bank

+.  Bhubaneswar Municipal Corporation
& Phone no. 0674-2431253, e-mail: infoa@bmc.gov.in
: XXXXX-11-SWMPMU-143/2024-25
No: 52469 /BMC, BBSR  Dated. 20.12.2024
NOTICE INVITING TENDER (NIT)
NATIONAL COMPETITIVE BIDDING THROUGH e-Procurement

C-1324 : On behalf of the Commissioner, Bhubaneswar Municipal Corporation (BMC), Oy. Commis-
sioner (Sanitation). BMC invites tenders through e-Procurement in conformity with terms and conditions of
the tender document in Two Bid System (Part-1): General & Technical Bid and Part II: Financial Bid /Price Bid/
BOQ/ from intending bidders fulfilling the eligibility criteria and other qualifying requirements mentioned
in this tender document for “Mechanical Sweeping and Allied Cleaning of Select Road Stretches under
Package-Il of Bhubaneswar Municipal Corporation for a period of three years”. Each bid should be sub-
mitted online through the website https://tendersodisha.gov.in by eligible bidders. The bidders should have
necessary portal enrolment (Digital Signature Certificate) under e-procurement process of Govt. of Odisha in
required class/category. For queries, if any on this tender document, intending bidders may contact Deputy
Commissioner (Sanitation), Bhubaneswar Municipal Corporation, Bhubaneswar during office hours.

1. Schedule of Events:

SL
No |
1. |Period of availability of tender document for bidding.

Critical Dates

" |From 23.12.2024 (Time- 11.00 AW)
t0 Dt.22.01.2025 (Time 5.00 PM)

Description

2. Pre- Bid Meeting { Dt. 03.01.2025 Time 12.00 Noon

2._|Pre- Bid Meeting Dt. 03.01.2025 Time 12.00 Noon

3. Submission of Pre-bid queries by bidders to email id: |Dt.04.01.2025 Up to 5.00 PM
dc-sanitation@bmc.gov.in g

4, Last date and time for submission of proposal on Dt.22.01.2025 (5.00 PM)
online mode

5. Date & Time of opening of proposal Dt.24.01.2025 (12.00 Noon)

2. Other details can be seen in the bidding document available in website tendersodisha.gov.in (for
view, download and bidding) and in BMC Website www.bmc.gov.in (for view and download only).

3. All amendments, Clarifications, time extension etc. will be uploaded in the website only. Bidders
should regularly visit the above website to keep themselves updated.

4. Authority reserves the right to reject any or all the tenders without assigning any reasons thereof
subject to the limitations prescribed by Central Vigilance Commission.

By Order of Commissioner, BMC

0IPR-13002/11/0122/2425  Sd/- Dy Commissioner (Sanitation), Bhubaneswar Municipal Corporation

3. |Submission of Pre-bid queries by bidders to email id:|Dt.04.01.2025 Up to 5.00 PM

de-sanitation@bme.gov.in

4. |Last date and time for submission of proposal on online mode |Dt.22.01.2025 (5.00 PM)

5. |Date & Time of opening of proposal |Dt.24.01.2025 (12.00 Noon)

2. Other details can be seen in the bidding document available in website tendersodisha.gov.in (for view,
download and bidding) and in BMC Website www.bme.gov.in (for view and download only).

3. All amendments, Clarifications, time extension etc. will be uploaded in the website only. Bidders should
regularly visit the above website to keep themselves updated.

4. Authority reserves the right to reject any or all the tenders without assigning any reasons thereof subject
to the limitations prescribed by Central Vigilance Commission.

By Order of the Commissioner, BMC
Sd/- Dy. Commissioner (Sanitation)
Bhubaneswar Municipal Corporation

0IPR-13002/11/0121/2425

epaper.new'tndianexpress.mm.

Bhubaneswar Municipal Corporation
Phone no. 0674-2431253, e-mail: info@bme.gov.in
XXXXX-11-SWMPMU-143/2024-25
No: 52464 /BMC, BBSR  Dated. 20.12.2024
NOTICE INVITING TENDER (NIT)

NATIONAL COMPETITIVE BIDDING THROUGH e-Procurement

C-1322 : On behalf of the Commissioner, Bhubaneswar Municipal Corporation (BMC), Dy. Commis-
sioner (Sanitation), BMC invites tenders through e-Procurement in conformity with terms and conditions of
the tender document in Two Bid System (Part-1): General & Technical Bid and Part Il: Financial Bid /Price Bid/
BOQ) from intending bidders fulfilling the eligibility criteria and other qualifying requirements mentioned
in this tender document for “Mechanical Sweeping and Allied Cleaning of Select Road Stretches under
Package-1 of Bhubaneswar Municipal Corporation for a period of three years”. Each bid should be sub-
mitted online through the website https://tendersodisha.gov.in by eligible bidders. The bidders should have
necessary portal enrolment (Digital Signature Certificate) under e-procurement process of Govt. of Odisha in
required class/category. For queries, if any on this tender document, intending bidders may contact Deputy
Commissioner (Sanitation), Bhubaneswar Municipal Corporation, Bhubaneswar during office hours.

1. Schedule of Events:

SL
No

1. |Period of availability of tender document for bidding.

Critical Dates

From 23.12.2024 (Time- 11.00 AM)

to Dt.22.01.2025 (Time 5.00 PM)

2. |Pre- Bid Meeting Dt. 03.01.2025 Time 12.00 Noon

3. |Submission of Pre-bid queries by bidders to email id: de-|Dt.04.01.2025 Up to 5.00 PM

sanitation@bme.gov.in

4. |Last date and time for submission of proposal on online mode |Dt.22.01.2025 (5.00 PM)

5. |Date & Time of opening of proposal Dt.24.01.2025 (12.00 Noon)

2. Other details can be seen in the bidding document available in website tendersodisha.gov.in (for view,
download and bidding) and in BMC Website www.bme.gov.in (for view and download only).

3. All amendments, Clarifications, time extension etc. will be uploaded in the website only. Bidders should
regularly visit the above website to keep themselves updated.

4. Authority reserves the right to reject any or all the tenders without assigning any reasons thereof subject
to the limitations prescribed by Central Vigilance Commission.

By Order of the Commissioner, BMC
Sd/- Dy. Commissioner (Sanitation)
Bhubaneswar Municipal Corporation

Description

0IPR-13002/11/0119/2425
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SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SASTRA ROBOTICS INDIA
PRIVATE LIMITED

=y

Name Of Corporate Person

Sastra Robotics India Private Limited

~

Date Of Incorporation Of Corporate Person

19/08/2013

|

Authority Under Which Corporate Person
Is Incorporated/ Registered

RoC-Ernakulam

S

Corporate Identity Number / Limited
Liability Identity Number Of
Corporate Person

U31900KL2013PTC034784

o

Address Of The Registered Office And
Principal Office (If Any) Of
Corporate Person

XXI/536-C1, AMS Building Kaipadamughal,
ggzsé\ZTZRO, Ernakulam, Cochin, Kerala, India,
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KATURI MEDICAL COLLEGE, GUNTUR
Last chance for BSc NURSING lapsed seats

Admission only for Girls

1100 Bedded Hospital, 150 MBBS seats, 2 Million Sq. ft. Bldgs.
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Contact:
GODWIN GEORGE
Mob: 9447114466

(Trusted name in Nursing Admission for the last 20 years)

CARMEL EDUCATION
Opp. Welcare Hospital, Vyttila, Kochi
Near Kanjikuzhi Bus Stop, Kottayam

0481-2577899 Mob: 90370 44566

E2409 541855

Liquidation Commencement Date Of
Corporate Person
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23-12-2024
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Name, Address, Email Address, Telephone
Number And The Registration Number Of
The Liquidator

Name : Madhusudhanan EP, Address : Embram
Madam, Nettoor PO, Ernakulam, 682040.,
Email id: epmadhusudhanan@gmail.com
Telephone : 8089359964

IBBI Reg.no:
1BBI/IPA-002/IP-N01163/2021-2022/13856

Last Date For Submission Of Claims

22-01-2025

The stakeholders of SAS

mentioned against item 7.

Date :27-12-2024
Place : Ernakulam

Notice is hereby given that the SASTRA ROBOTICS INDIA PRIVATE LIMITED
has commenced voluntar]y liquidation on 23-12-2024

RA'ROBOTICS INDIA PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 22nd January, 2025, to the liquidator at the address

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator: Sd/- Madhusudhanan E P

E2412-550313



